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HEALTH & MEDICAL EDUCATION

q‘é:r g DEPARTMENT

&-Hl/email: commrsecy-ladakh@gov.in/ Phone No: 01982 - 257561, Fax No 257435
comsecyutladakh@gmail.com

File No. M/737/2023-OFFICE OF SLO (NLM)/
Dated: 23.06.2023

Notification
Ladakh, the 23" of June, 2023

S.0. 42. - In exercise of the powers conferred by sub-section (2C) of section 3 of the Medical
Termination of Pregnancy (Amendment) Act, 2021, the Administration of Union territory of Ladakh
hereby constitutes the Medical Board for the purpose of this Act, with the following composition:

Senior Most Gynecologist of Health Department, Union Territory of Ladakh.

Senior Most Pediatrician of Health Department, Union Territory of Ladakh.

Senior Most Radiologist/ Sonologist of Health Department, Union Territory of Ladakh.
Senior Most Surgeon/ Pathologist of Health Department, Union Territory of Ladakh.

a0 oo

The powers and functions of the Medical Board shall be as per rule 3A of the Medical Termination
of Pregnancy (Amendment) Rules, 2021.

The notification shall come into force immediately and shall remain valid till further orders.

By order of the Hon'ble Lieutenant Governor.

Digitally signed

PAWAN ' byPawan

KOTWAL

KOTWAL Date: 2023.07.06

11:25:54 +05'30"

(Dr. Pawan Kotwal, IAS),
Advisor & Secretary, H&ME.

AJEET Digitally signed by
KUMAR AJEET KUMAR SAHU

Date: 2023.07.08

SAHU 14:26:46 +05'30'

“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The
Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal
consequences and also for any other misrepresentation etc.”
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